The Scheduled Tribes and other Traditional Forest Dwellers (Recognition of
Forest Rights) (Amendment)Bill, 2025(Amendment of Section 3)-Introduced

SHRI VISHNU DAYAL RAM (PALAMU): Sir, I beg to move for leave to introduce a
Bill further to amend the Scheduled Tribes and Other Traditional Forest Dwellers
(Recognition of Forest Rights) Act, 2006.
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SHRI VISHNU DAYAL RAM: Sir, T introduce the Bill.
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